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DR. SUBRAM ANIAM  SWAMY: I
w ould lik e  to know  from  th e  hon. M i-
n ister  w hether fie could g iv e  som e kind  
*of a tim e-fram e, because th is  h as been  
pending for m any, m any years, and 
ind icate w h ether fo e  m atter w ill be  
decided w ith in  a particular tim e-fram e.

SHRI R  VENKATARAM AN: I have  
been here for 2 w eeks, and their G ov-
ernm ent w as there for 2 i  years. I w ill 
try  to exped ite  it. It is a public m at-
ter and I w ill try  to exp ed ite  it.

DR. SUBRAM ANIAM  SW AMY: I
w ould lik e  to know  from  th e  M inister  
w hether he is aw are that in fact in  
the e n t ir e . Bom bay suburban area at 
least, w hich I represent in  th is  Par-
liam ent, there are vast tracts of the  
S a lt C om m issioner’s  land- No salt is 
b eing m anufactured on this land. 
Therefore, w ill h e  consider a general 
policy  question of w hat to do w ith  the  
sa lt  land, particu larly w hen there is  
acute housing shortage in  th is  area?

SHRI R. ~VENKATARAMAN: This
is  a policy  m atter w hich cannot be 
answ ered in  the Q uestion time. Ne-
vertheless, I w ill ind icate  that w herever  
lan d s w h ich  are not required for pro-
duction o f s£Tt are brought to the notice  
o f  th e  G overnm ent, G overnm ent w ill 
consider th e  question  o f  how  to de- 

j reserve  sa lt lands.

SH RI A. T. PATIL: I w ould lik e  to 
k n ow  w hat princip les or norm s are 
b ein g  applied In tak ing a decision on  
th is  m atter and w hether they  w ill be 
Of general application. T he reason is 
th at the dem ands o f land belonging to 
S a lt C om m isioner are being m ade from  
p lace to p lace for th e  construction of 
roads and for housing and those de-
m ands have hot been considered so 
far and no decision  h as been taken  
thereon. Therefore, I would like" to

A know  what principles or norm s are 
' being applied in taking a decision on 

th is  m atter and w hether th ey  w ill be 
of general application.

SHRI R. VENKATA RAMAN: The
consideration i£ public interest. If the 
needs o f the public are greater, then

the salt land is  dereserved and then  
roads are allow ed to be put up. A s  
I said, it  is  on ly  public interest that 
w ill be th e  param ount consideration.

B order C lashes w ith  Bangladesh

*42. SHRI P. RAJAG OPAL NAIDU: 
WiU the HOME M INISTER be pleas-
ed to state:

(a) whether there have been border 
clashes betw een our farces and forces  
of B angladesh this m onth; and

(b) if so, the reasons therefor?
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SHRI P. RAJAGOPAL NAIDU: T
w ant to know w hether nationals an  
being protected and they have reaper 
the crops. W hether they have receiv-
ed injuries. W hat protection has bee*  
given  to them  to reap the crops after-
wards?
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SHRI P. RAJAGOPAL N A ID U : 
W hether it figured in  the d iscussion  
betw een our Prim e M inister and the  
P resident o f the B angladesh w hen he  
cam e here recently.
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SHRI INDRAJIT GUPTA: I will not 
press the Minister to reveal anything 
about the talks because he pleads igno-
rance. But when this firing across 
Tripura border was taking place day 
after day, it was 'being alleged by 
Bangla Desh authorities, according to 
the Press, that certain land, the char- 
land which is in the middle of the 
river on which the Indian farmers 
were cultivatinug, they were culti-
vating that land for quite a long time, 
that that land did not belong to India 
and that it rightfully belonged to 
Bangla Desh. I am not' asking him 
what transpired between the Prime 
Minister cf India and the President of 
Bangla Desh, Zia Ur Rahiman, be-
cause he says he will not be able to 
rep’y; it is a pathetic spectacle. Any-
way, at :.east I should like to know 
what is 1he view of the Government 
of India, whatever settlement may be 
reached later on. I hope some peace-
ful settlement will be reached. But
at present what is the view of the 
Government of India regarding that 
so-called disputed—not disputed from 
our side perhaps, disputed from the 
Bangla Desh side—territory or land 
which led to this exchange of fire.
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THE MINISTER OF TOURISM 
AND CIVIL AVIATION AND 
LABOUR (SHRI J. B. PATNAIK): 
May I answer this, on behalf of the 
Prime Minister?

MR. SPEAKER: Yes.

sft gyo qaflunp : (®f ) ^

t o t  ?>, ?r
®TT Tnft I

(9 )  TOTTC f^^fT ^T
% n̂ft vr favrcr f ^ r
q r o  lrrrfjr̂ r 11 =^r qrm^

640 f ^ f T  I  |
o t p  ?RFn, ^  t̂ r t t  |  fv  ‘
f ^ f N T  % Tfsq- cTV 1160
^iN id  f^wT ^nffi i m <*i m  j
feT-̂'Hl % ?̂qT̂T ?Tfcrf̂ T STTcTT VT
FTm r VT 5T9?T ^  t̂ EfTTT̂ rW J  I

qncvrr  =rr ^  vft sn=crm |  f% 3̂ rf 
% wftrr % f?rtt, f ^ r  ^  fcsmt ^ 

t opt t  *ft wrfw v t
% vpfr vt srmf^vm ?ft n̂xr i

aft t w  fwrm  *n?wm : t  t r t̂t ^t^ tt
5 ftr w f tv i  f̂T « n ^ r

inft tot |  TOffe ?rrT% mflr flnrrfhni
tR |?

fl n| ift arrrn f  fa t ot *̂
*TW <  % f^tr ffTf i w

*̂ r jftarrr ^  J
jt t  q^ r fam w  | ?

SHRI J. B. PATNAIK: The present 
position is, the enriched uranium that 
we are expecting from the United




